357 Re. Adj. M.

SHRI RAM JETHMALANI: You
cannot cofront ug with a fait ascom-
pli. Let this Parliament pronounce.
itg decision,

W ufv® S Teaw (WARIT )
¥ mwm oA D FEr ¥ar g, 9F
agt wfgardz §, agr arfeariz W
A AFLE ... (wrwEra) L.

MR, SPEAKER: I shall allow a
full discussion on this, 1 can assure
you that after tomotrrow's meeting.

F oIy Wfen §, W9 9% TAXH
feem =< ifagm

(oqaeTa)

I shall give you a full opportunity.

PROF. MADHU DANDAVATE: Sir,

you were told earlier, day before
yes.erday, that we would be bringing
forward an adjournment motion,

MR, SPEAKER: I am nof satisfled.

( In:errr;ptiéns)

Shri Ramavtar Shastri.

W TAmAre wrewt (930 s
ug % §¥E w1 Ay Qfag
F A oA WX wg € 9t 3w )
FA9 ATE? AT F AAIT WS
ffan |

MR. SPEAKER : Thiz is out of
order.

SHRI JAGDISH TVYTLER (Delhi
Sadar): Somg of the Memberg op-
posits have been arguing in the Sup-
reme Court tha. Parliament is not
supreme. But here they are saying
that Parliamnt iz supreme,

{Interruptions)

SHR] GEORGE FERNANDES: Admit
the adjournment mption.

PROF. MADHU DANDAVATE: We
cannot tolerate the vitiation of the
honour of this Parliament, So, we
would like to walk out. And we walk
out.
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12.32 e

(Praf. Madhu Dindavate and some
other hon Members then IBft the
House).

MR, SPEAKER : Now, Papers laid

on the takle. Shri Bhishma Narain
Singh.
12,32 hrs.

PAPERS LAID ON THE TABLE

Statements showing setion taken by
Gove-nment on  variou$ assurances,
promises and undertakings given
during varioug sessiong of Lok Sabha,

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND WORKS
AND HOUSING (SHRI BHISHMA
NARAIN SINGH): | beg fo lay on the
Table the folliwing statements (Hindi
and English versions) showing the
action taken Ly the Government on
various assurances, promises and
undertakings. given hy the Ministers

during the Varigus seszions of Lok
Sabha:-
(i} Statement No. XIV—  Fifth Lok

Sixtecnth Session 1976 Sabha
(ii} Stetement No. XXIIH}
Seventh Semsion, 1979
. Sixth Lak
{tii} Statement Nb. X— Sabha
Eighth Session, 1979

{iv] Statement No, VIII—
First Session, 1980

(v) Statement No, X —
Second Session, 1980

{vi) Statement No, XIV—
Third Sesston, 1980

(vii) Statement No. VII—
Fourth Seasion. 1980

(viii} Statgmemt No, VI- r
Fifth Seasion, 1981

{xi} StatementNo. VII— ‘
Fifth Session, 1981 |

Seventh
] Lok Sabha

(x) Statement No. I —Sixth !
Session, 1981° J

[Placed in Library. Sw No. LT.2881/81].
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ANNUAL REPORTS AND REVIEWS OF
CeNTRAL WAREHOUSING (CORPORATION,
NEw DELHI AND NaTIONAL INSTITUTE

or HyproLouy, ROORKY, FOR 1980-81..

THE MINISTER OF AGRICULTURE
AND RURAL RECONSTRUCTION
AND IRRIGATION AND CIVIL SUP-
PLIES (RAC BIRENDERA SINGH):
I beg ty lay on the table:

(1) A copy of the Annual Report
(Hindi and English Versions) of
the Central Warehousing Corpora-
tion New Delhi, for the year 1980-
81 along with the
the Audit Report thereon,
sub-section (11) of section 31 of

Accounts and

under

the Warehousing Corporation Act,
1962

= (2) A copy of the Review (Hindi

and Englis‘,h Versions) by the Go-
of Cen-
tral Warehousing Corporation, New

vernment on the working

Delhi, for the year 1980-81,
Placed in Library. See., No. LT—
2882/81 .
(3) (iy A copy of the Annual

Report (Hindi and English Ver-
sions) of the National Iustitute of
Hydrology, Roorkee, for the
1980-81 along with Accounts
ithe Audit Report thereon.

Vear
and

(ii) A statement (Hindi and En-

“glish Versions) regarding review

by Government on the working
of the National Institute of Hy-
drolo_gy, Roorkee, for the year

1980-81. [Placed in Library, See No.
LT-2883/81]

NOVEMBER 23, 1981+
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ANNUAL ACCOUNTS FOR 1978-7% anD
1979-80 orF NaTioNAL INSTITUTE oOF
RURAL DEVELOFMENT, HYDERABAD,

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND = HURAL ' RECONSTRUCTION
(SHRI BALESHWAR RAM): I beg to
lay on the Table :

(1) A copy of the Annual Ac-
countts (Hindi and Enghsh versions)
"of the ‘National Instltute of Rural
Development, Hyderabad, for the
vear 1978-79 together with Audit
Certificaie.

(2) A copy of the Annuval Ac-
counts (Hindi and English versions)
of the National Institute of TRural
Hyderabad. for the
year 1979-80 together with Audit
Certificate, [Placed in Library See.
No. LT-2884]81.]

Developmens,

REvIEw AND ANNUAL REPORT OF RAJAS-

THAN STATE AGRO INDUSTRIES CORPORA-

1108 LTD.; JAIPUR® FOR 1979-B0 AND
. © «STATEMENT FOR DELAY

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHR] R. V. SWAMINATHAN); I
beg to lay on the Table!

(1) A copy each of the following
papers (Hindi and English versions)
under sgection 619A of the Compa-
nies Aci, 1956; —

(i) Review by the Government on
the working of the Rajasthan
State Agro Industries Corporation

Limited, Jaipur, for

1979-80.

the year
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(ii) Annual Report of the
Rajasthan State Agro Indugtiries
Corporation Limited, Jeipur, for
the year 1979-80 along with the
Audited Accounts and the com.
ments of the Compiroller and
Auditer General thereon,

(2) A statement (Hindi and Eng-

lish versions) showing reasons for

delay in laying the papers men-

tioned at (1} above. [Placed in

Library. See No, LT-2885}81]

PROCLAMATION, ORDER AND REPORT OF
(GOVERNOR OF KERALA TO THE PRESIDENT
IN RELATION TO THE STATE OF KERALA

THE MINISTER OF STATE IN

THE MINISTRY OF HOME AFFAIRg
AND DEPARTMENT OF PARLIA.
MENTARY AFPAIRS (SHRI P. VEN-
KATASUBBAIAH): I beg to lay on
thre Table:

(I) A copy of the Proclamafion
(Hindi and English versions) dated
the 21st October, 1981 issued by the
President under article 356 of the
Constitution in relation to the State
of Kerala, published in Notifleation
No. GSE 564(E) in Gazette of India
dated the 215t October, 1981 under
article 356 (3) of the Constitution.

(2 A copy of the Order (Hindi
and English versions) dated the 21st
October, 1981 made by the President
in pursuance of sub-clause (i)} «of
clause (c) of the above Proclama-
tion, published in Notification No.

‘GSR S65(E)} in Gazette of India

dated the 21st October, 1981,

(3) A copy of the Report dated
the 20th October, 1981 of the Gover.
nor of Kerala to the Pregident
(Hindi and English  versions).

[Placed in Library, See No. LT-

2886/81.]

REPORTS ON WORKING AND AcTTVITIES
OF VaRIOUS NATIONALISED BANKS FOR
THE YEAR ENDED 31-12-80, REPORT or

@The Reportg were previously laid on the Table on the 13th September,

DEPOSITE INSURANCE AND CrEpit GUAR.
ANTEE CORPORATION, BOMBAY FOR THE
YEAR ENDED 31-12-80, Assam FINANCE
AcT, vIRV, NOTLFICATIONS UNDER CEN-
TRAL Ex¢ist RULES, 1944, INCOME.TAX
Act, 1961, CusromMs Act, 1962, STATE-
MENT ON MARKET LOANS ETC. RAISED
BY THE CENTRAL GOVERNMENT,

THE DEPUTY MINISTER [N THE
MINISTRY OF FINANCE (SHR]
MAGANBHAI BAROT): (A) I beg
to re--lay @ on the Table:

(i) A copy each of the following
Reports (Hindi and English  ver-
sions) under sub._section (8) of
section 10 of the Banking Companies
(Acquisition and Transfor of Under.
takings) Aect, 1970:—

(a) Report on the working and
activities of the Central Bank of
India for the year ended the 3lst
December, 1980 along with the
Accounts and the Auditer's Report
thereon.

(b} Report on the working and
activities of the Bank of India for
the year ended the 3lst Decem-
ber, 1980 along with the Accounts
and the Auditor’s report thereon.

(¢) Report on the working and
activities o# the Punjab National

Bank for the year ended the 31st
December, 1830 along with the
Accounts and the Auditor’s Report
thereon,

(d) Report on the working and
activities of the Bank of Baroda
for the year ended the 31st De.
cember, 1980 along with the Ac-
counts and the Auditor's Report
thereon.

(e) Report on the working and
activities of the United Commer-
cial Bank for the year ended the
31st December, 1980 along with
the Accounts and the Auditor’s
Report thereon.

1981.
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1) Report on the working and
activitiss of the Canara Bank for
the year pnded the $1st December,
1980 along with the Accounts and
ithe Auditor’s Report thereon,

(g) Report on the working and
activities of the United Bank of
India for the year ended the Jlat
December, 1940 along with  the
Accounts and the Auditor’s Keport
thereon.

(h)} Report on the working and
activities of the Dena Bank for
the year ended the 31st December,
1980 slong with the Accounts and
the Auditor’s Report thereon.

(i) Report on the working and
activities of the Syndicate Bank
for the year ended the 3ist De-
ceinber, 1980 along with the Ac.
counts and the Auditor's Report
thereon.

(i) Report gn the working and
activities of the Union Bank of
India for the year ended the 3lst
December, 1980 along with the
Accounts and the Auditor's Report
‘thereomn.

(k) Repor{ gn the working and
and activities of the Allahabad
Bank for the yesr ended the 31st
‘December, 1880 along with the
Agcounts and the Auditor’s Report
‘thereon.

{1y Report gn the working and
-activitieg of the India Bank for the
vear ended the 3lst December,
1380 slong with the Accounts and
the Auditor's Report thereon.

(m)y Report on the working and
activitids of the Bank of Msaha-
rashira for the year ended {he 31s{
December, 1980 along with the

. A q
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Accounts and the Auditor’s Report
thereon. ’

(n) Report on the working and
activities of the India Owverseas
Bank for the year ended the 3Ust
December, 1980 along with  the
Accounts and the Auditor’s Re-
port thereon. [Placed in Library.
Seg No. LT-2870/81.]

(i1) A copy each of the following
Reports per cent (Hindi and Eng-
ligh versions) under sub-section {B)
of section 10 of the Banking Com-
panles (Acquisition and Transfer of
Undertakings) Act, 1980;—

(a) Report on the working and
activities of the Andhra Bank for
the year ended the 31st December,
1980 along with the Accounts and
the Auditor’s Repory therson.

{b) Report on the working and
activities of the Corporation Bank
fof the yeaf ended the 31st De.
cember, 1880 along with the Ac-
eourits and the Auditor's Keport
thereon.

(c) Report sn the working and
activities of the New Bank of
India for the year ended the 31st
December, 1980 along with the
Accounty and the Auditor’s Re-
port thereon.

(d) Report on the working and
activities of the Oriental Bank of
Commette for the year ended the
3lst December, 1980 along with
the Accounts and the Auditor's
Report thereon,

{e) Report on the working and
acdvities of the Punjab and Sind
Bank for the year ended the 31st
Detember, 1980 along with the
Accounts and the Auditor’s Re.
por{ thereon.

% Annual Reports contain two Profit and Loss Accounts viz. for the period
1st January, 1980 to 15th April, 1980 (pre.nationalisation period) and ano.
ther for the period 18th April, 1980 fo 31st December, 1980 (Post-nationa-

lisatiin period).
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versions) under gection 296 of the
Income_Tax Act, 1961:—

() Report on the working and
activities of the Vijaya Bank for

the year ended the 31st December,
1980 along with the (Accounts
ang the Auditor’s Report thereon.
[Replaced in Library. See No. LT-
2871/81,] '

(iiiy A copy of the Report @@
(Hind;i and English versions) on the
working of the Deposii Insurance
and Credit ‘Guarantee Corporation,
Bombay, for the wvear ended the
31gt December, 1980, along with the
Audited Accounts, under sub-seclion
(2) ot section 32 of the Deposit In.
surance and Credit.Guarantee Cor-
poration Act, 1961, [Placed in Lib.
rary. See No. 1.T-2411'81.) '

(B) 1 beg to lay on the Table.

(1} A copy of the Assam Finance
Act, 1981 (President’'s Act No. 1 §
1981) (Hindi and English versions)
published in Gazette of India dated
the 23th September, 1981, under
under gub-section (3) of the section
3 of th: Assam State Legislature
(Delegatioy of Powers) Act, 1981,
iPlaced in Library, See No. LT.
2888/81.]

(2} A copy each of the following
Notifications (Hindi and  English
versions) issued under the Central
Excise Rules, 1044; —

(i} GBSR 533(E) published in
Gazette of India dated the 24th
September, 1881 together with an
explanatory note seeking exten-

. sion of exemption of Excise Duty
on Copper.

(iiy GSR 567(E) published in
Gazette of India dateq the 28th
October, 1881 together with an
explanatory memorandum regard-

" ing ineentive to the sugar facto-
ries for early crushing of sugar-
cane. [Placed in Library. See
NO. L.T-2889181.)

(8) A copy each of the following

(i) 5.0, 2937 published in Gazelte
of India dated the 31st October,
1981 regarding exemption to the
‘Bing George Fifth Memorial’
under section 10(23C) of the
Income-Tax Act, 1961 for the
assessmeny years 1979-80 tp 1982-
83.

(iiy 8.0. 2938 publisheg in
Gazette of India dated the 3lst
October, 1881 regarding exemp.
tion tg the ‘Maharashtra Branch
of the Commonwealth Parliamen-
tary Association’ under geclion
10{23C) of the Income-Tax Act,
1961 for the assessment years
1876-77 o 1981.82,

(iii) §.0. 2939 published in
Gazette of India dated lhe 3lst
October, 1981 rorarding exemp-
twwn wo the ‘Maharashira State
Council ior Child Wellare” under
section 10(28C) of <he Incume
Tax Aet, 1961 for the aszsesstuent
years 1878-7% 1o 10642-83.

(iv) 8.0. 2940 published in
Gazette of India dated the  31st
October, 1381 regarding exemp-
tion to ‘Tirunelveli Social Service
Sociely, Palayamkottai’ under
section 10(23C) of the Income-tax,
Acl, 1961 Jor the assessment

- wveoars 1978-79 to 1981-82,

{v) 5.0, 2841 published in
Gazette of India dated the 31st
October, 1981 regarding eXemp-
tion to '“The Society for Compre-
hensive Rural Health Project of
India’ under section 10(23C) of
the Income-tax Act, 1961 for the
assessment years 1980.81 to 1882-
83.

(viy S0, 2942 publisheg in
Gazette of India dated the 31st
October, 1981 regarding exemption
to ‘Social Welfare Centre Indore’
under section 10¢23C) of the In.
come-tax Act 1861 for the assess-

Notifications (Hindi and English ment vears 1979-80 to 1982-83.

™

-+ The Haport was previously lald on the Table on the 28th August, 1981
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(vii) S.0. 2948 published in Ga-
zette ot India dated the 31st Octo-
ber, 1981 regarding exemption to
German Leprosy Relief Associa-
fion under section 10(23C) of the
Income-iax Act, 1961 for the as5-
sessmenl years 1975-7¢ to 19B1-82.

(viii) S.0. 2947 published in
Gazette of India dated the 3lst
October, 1981 regarding exemption
to ‘Agfam Rifles Group Insurance
Scheme' ynder section 10(23C) of
the Income-tax Act, 1861 for the
agsessment years 1879-80 to 1981-
82,

(ix) 8.0. 2048 published in
Gazette of India dated the 3lst
October, 1981 regarding exemption
tg ‘Haryanz Amalgmated Fund for
the Welfare of Ex-Servicemen’
under section 10(23C) of the In-
come-tax Act, 1961 for the assess-
ment years 1980-81 and 1981-82.

(x) S.0. 2949 published in
‘Gazette of India dated the 31st
October, 1981 regarding exemption
tp ‘Indian Council of Chily Wel-
fare’ under section 10(23C) of the
Income-tax Act, 1861 for the assess-
mment years 1978-79 to 1981-82.

(xiy S.0. 2950 published in Ga-
zette of India, dated the 31st Octo-
ber, 1981 regarding exemplion to
“Shree Nasik Panchayati Panijra-
pole Nasik’ under section 10(23C)
the Income-Tax Act 196! for the
assessment years 1982-83 to 1984-
85,

(xii) S.O. 2952 published in Ga-
zette of India dated the 31st Octo-
ber, 1981 regarding exemption to
of ‘India Internationa! Centre, New
Delhi” under gection 10(23C) aof
lhe Ineome-Tax Act 1961 for the
aseessment years 1882-88 to 1984-
A .

‘{xiit) S.0. 2853 published in Ga-
zette of India dated the 31st Octo-
ber, 1981 regarding exemption to
*Harijio Bewak Sangh, Delhi' under
sedtiom 10(23C) of the Income-Tax

Act, 1961 for the assessment years
1979-80- to 1981-82

(viii) S$.0. 2953 published in
Gazette of India dated the  3ist
October, 1981 regarding exempilion

1o "Harijan Sevak Sangh, iDelhi,
under section 10(23C) of the Imcome-
tax Act, 1961 for the assessment
years 1979-80 to 1981-82.

[Placed in Library. See No. LT-28%0/
81)

(4) A copy each of the following
Notificationg (Hindi and English ver-
sions) undey section 159 of the Cus-
toms Act, 1962:—

Ly

(i) GSR 52%{E) published in Ga-
zette of India dated the 23rd Sep-
tember, 1881 logether with an exp-
lanatory memorandum regarding
revised rates of exchange for con-
vergion of certain foreign curren-
cies into Indian currency of vice-
versa, in supersession of notification
dated the 1st July, 1981,

(ii) GSR 530(E) published in Ga-
zette of India dated the 24th Sep-
tember, 1981 together with an ex-
planatory memorandum regarding
revised rate of exchange for con-
version of Russian Rouble into
Indian surrency or wice-versa im
supersession of Notification dgted
the 10th Scptember, 1981.

(iti) GSR 531(E) published in Ga-
zette of India dated the 24th Sep-
tember, 1981 together with an ex-
planatory note regarding exemption
to vegetable oilg from import duty.

(iv) GSR 532(E) published in
Gazette of India dated the 24th
Beptember, 1981 iogether with an
explanatory note regarding exten-
sion of customs duty on unwrought
copper far g further period of one
Year.

(v) GSR 545(E) published in Ga-
. zatte of India dated the 1st Octo-
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ber, 1981 together with an explana-
tory meqnorandum regarding rates
of exchange for conversion of cer-
tain foreign currencies into India
currency Or vice-versa.

(vi) GSR 362(E) published in
Gazette of India dated the 20th Oc-
tober, 1981 together with an expla-
natory memorandum regarding re-
vised rate of exchange for conver-
sion nf Swiss Franc into Indian cur-
rency of vice-versa in supersession
of notification dateg 1st  October,
1681,

(viiy GSR 563(E) published in
Gazette of India dateq the 20th
October, 1581 together with an ex-
planatory notc ragurding reduction
in <he export duly on groundnut
kernel.

(viii} GSR 960 pubiished in Ga-
zetle of India dated the 3ist Octo-
ber, 1881 together with an explana-
tory memorandum making certain
amendment to potification No. 132-
Customs dated the 2nd July, 1980
50 a5 to add one more product of
Nepalese crigin found to qualify
for preferential entry inte India
under the Indo.Nepal Treaty of
Trade, 1978,

(ix) GSR 58B(E) published in
Gazette of India deted the 12th
November, 1981 together with an ¢x-
planatory note withdrawing the
total exemption on coffee from the
export duty leviable thereon and
subjecting it to export duty at the
rate of Rs 853/. per quintal

[Placed in Library. See No, LT-2891/
81] :

(5) A statement (Hindi ang English
verslens) on  Market Loans raised
and notification on sale of Special
Bearer Bonds, 1891 issueq By the
%;;tral Government in  Octobér,

[Flaced in Library, See No. LT~2892/
81y -

AGRAHAYANA 2, 1903 (SAKA) Massacre of Harifens 3so

¢ in Deholi Village (CA)
ANNUAL REPORT OF CONTROLLEA GENE-
RAL OF PATENTS, DESIGNS ANDP TRADE
MARKS FOR 1780-81

THE DEPUTY MINISTER IN THE
MINISTRY OF CIVIL SUPPLIES
(SHRI BRAJAMOHAN MOHANTY}:
I beg ta lay on the Table g copy of
the Annual Report (Hindi and Eng-
lish versions) of thé Controller Ge-
neral of Patents, Designs and Trade
Marks under section 126 of the Trade
and Merchandise Marks Act, 1958
for the year 1880.8]1,

[Placed in Library. See No. LT-2893/
81

MR. SPEAKER: Now, Calling At-
tention, Shri Satyasadhan Chakra-
borty.

12,36 hre

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED MASSACRE OF HaRLANS 10
Dentorl VILLaGE TN MainpUuRI DISTRICT,
U.P. ov 18tH NovEMBER, 1981

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South): I call the
attention o©of the Minister of Home
Affairs to the following matter of
urgent public importance and request
that he may pleass make a statemesnt
thereon:

“‘The reported massacre of 24
Harijans in Deholi village, Main-
puri District, Uttar Pradesh on 13ih
November, 1981/

THE MINISTER OF HOME AF-
FAIRS (SHRI ZAIL SINGH): It is
with deep sense of anguish and pain
that I have to report gbout the ghastly
incident which occurred on the 18th
November, 1881 in Deholi village,
Mainpuri District of UP, in which
24 Harijang were killed. According
to the report received from the Ge-
vernment of UP, due to anmity-§ de-
speradoes (5 Thakurs, 1 Nai, 1-Teli



